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1815. SHRI FRANCISCO .. SARD.ltlIHA: Will the 
Minister ot LAW, JUSTICE AND COMPANY AFFAIRS be 
pleased to state: 

(a, whether the Law Commission has made any 
recommendations for enacting a legislation for teating the 
quality 01 consumer products; and 

(b) if so, the action taken by the Government 
thereon? 
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THE MINISTER OF LAW, JUSTICE AND COMPANY 
AFFAIRS AND MINISTER OF SURFACE TRANSPORT 
(DR. M. THAMBI DURAl): (a) and (b) The Law 
Commission has made recommendations for enacting a 
legislation for temlng the quality of consumer products in 
its 105th Report on "Quality Control and inspection of 
Consurnor Goods" which was sent 10 the Ministry of Food 
and Consumer Aftaira (Department of Consumer Aftaira). 
The Department 01 ConIumer Aftelra has informed that 
the Conaumer Protection Act and the Bureau of Indian 

Standardl Act have been enect.d. Th. Quality Council 
of India hes eIso been 181 up under the Miniatry 01 
IncUtry for t8Iting quality 01 consumer goods. 


